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RESUME / OF WORK DONE BY LOK SABHA DURING THE SEVENTH 
, SESSION OF FOURTH LOK SABHA (FEBRUARY-MAT, 1969)

T. DURATION OF SESSION 

Date of commencement 17th February, 1969

Date of adjournment sine die i6th May, 1969

Date of prorogation .  19th May, 1969

Number of days of sitting . .  .  62

. Number of hours of sittings 9̂9 U ru r s
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3. CALLING ATTENTION STATEMENTS

S.
No. Brief Subject

Name of Member who  Name of Minister Time
taken

Date of Statement

1 2 3 4 5

H.M.

IPropaganda by Moscow ‘Peace 
and Progress Radio’

Shri Atal Bihari 
Vajpayee.

Shri Dinesh Singh 

19-2-1969

0-36

2 Talk given by a senior civil 
servant expressing categorical 
views 00 current political-cu/w- 
constitutional problems.

Shri Narendra 
Kumar Salve.

Shri Y. B. Chavan 0-07

21-72-1969

3 Attacks by Mizo rebels on se­
curity forces.

Shri Kanwar Lai 
Gupta.

Shri Y. B. Chavan 0-21

24-2-1969

Apprehension of Pro-Pakistani Shri Siirendr* Kumar ShriY.B. Chavanl 
elements in Srinagar and ot̂/  Tapuriah 
parts of Kashmir.  ^

Newspapers reports that India Shri George 
has agreed to refer for arbitra-  Fernandes,
tion the dispute on ĵ h- 
chativu with Ceylon̂

Recall of the Govrnor of West Shri Jyotirmoy 
Bengal, Shri Dharam Vira.  Bosu.

Pakistani infiltration into Assam Shri Bal Raj 
and assistance to Naga rebels.  Madhok

Sheikh Abdullah’s speech in Shri Prakash Vir 
Srinagar and a threat of  Shastri. 
blood-shed.

U.S. President’s statement re: /Shri Om Prakash 
attitude  of  non-aligiî  ̂ Tyagi. 
countries  about  Vietcohg 
attacks.

10 Implementation 
Award.

of  Kutch Shri Surendranath 
Dwivedy.

II Death of Shri J. B. D’CneZa Shrimati Suseela 
leader of the Communist Party  Gopalan.
of India (Marxist) in Goa.

12 Visit of the Soviet Defence Shri Samarendra 
Minister to India Kundu.

25-2-1969

Shri Dinesh Singh

17-2-1969

Shri Y. B. Chavan

3-3 -1 9 6 9

ShriY. B. Chavan

5-3-1969

Shri Y. B. Chavan

6-3-1969

Shri Dinesh Singh

10-3-69

Shri Dinesh Singh

11-3-69

Shri Vidya Char an 
Shukla

13-3-69

Sardar Swaran Singh

14-3-69

0-17

0-19

0-09

o-oS

0-2a

0-20

O-I?

C-07

1-06

12
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13 Restoration  of Fundamental Shri Madhu L imaye  Shri Y. B. Chavan
Rights  to the people of ------------------------
Jammu and Kashmir. 17-3-69

H.M.

0-25

14 Clashes between Nagas and Shri G. G. Swell 
the Indian  Security forces 
and the arrest of the Naga 
rebel military chief‘General*
Mowu Angami.

15

16

17

18

19

20

Telegram despatched  to  the 
Chinese Communist Party, 
the Government of China 
and to the people of China by 
the Naxalites  through  the 
Chinese Embassy in Delhi.

Refusal to administer the oath/ 
affirmation to some members 
of the Uttar Pradesh Legis­
lative Assertibly in Urdu.

Decision of the Congress Party 
to consult the Attorney-Gene­
ral on  Madhya  Pradesh 
High Court’s order in respect 
of Shri D. P. Mishra.

Statement by the Chief Minister 
of Ksrala about a Malayalam 
Weekly  receiving advertise­
ments from the Peking Radio.

Abolition of the West Bengal Shri Surendra Ku- 
Legislative Council, mar Tapuriah.

22

Shri George 
Fernandes.

Shri Pattiam 
Gopalan.

Shri Atal Bihari 
Vafpayee.

Shri Samar Guha.

Firing by Central Reserve Police 
on the security personnel of 
Durgapur Steel Plant.

Recent  political 
in Pakistan.

Shri S. M. 
Banerjee.

developmen̂ "̂Shri Piloo Mody

Overflying of Russian planes Shri Atal Bihari 
carrying  arms  for  N̂ h  Vajpayee 
Vietnam. ”

23 Agricultural  Price  Commi- Shri Raghuvir Singh 
ssion’s  announcement  re-  Shastri. 
garding  procurement  of 
wheat and price therefor.

24 Statement of  Shankaracharya 
of Puri re : untouchability.

25 Scandalous attack on Mahatma 
Gandhi and Panditjawaharlal 
Nehru  in  the  Souvenir
published  from  Jadavpur 
University.

Shri Narendra 
Kumar Salve.

Shrimati 11a Pal 
chaudhuri

Sardar Swaran Singh  0-37 

IS-3-69

Shri Y. B. Chavan  0-09

19 3̂-69

Shri Vidya Charan  1-04
Shukla

20.3-69

Shri Y. B. Chavan  0̂08

22-3-69

Shri Vidya Charan  0-21
Shukla

24-3-69

Shri P. Govinda  o-io
Menon

25-3-69

Shri Y. B. Chavan  0-23

26-3-69 

S hri Dinesh S ingh  0-20

28-3-69

Shri Dinesh Singh  0-12

31-3-69

Shri Annasahib P.  0-27
Shinde

i-4>̂69

Shri Y. B. Chavan  0-04

2-4-69

Dr. V.K.R.V. Rao  0-09

7-4-69
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26 Strike by doctors and nurses in Shri Madhu 
Delhi hospitals. Limaye

27 Firing on the employees of Gun Shri H. N. 
and Shell Factory, Cossipore.  Mukerjee.

28 Statement made by Shri J. B. Shri N.P.C. Naidu
Muthyal Rao, Union Deputy 
Minister regarding Telengana 
and comments thereon by 
the Home Secretary.

29 Recent incidents in Leh necessi- Shri M. L. Soridhi
tating the despatch of Cen­
tral Reserve Police thereto.

30 Mishap in Durgapur Steel Plant Shri D. N. Patodia
and  increase in indiscipline 
among the w orkers.

31 Court  Orders  regarding the Shri S. M. Eancrjee
arrest of Defence  Security 
Corps  sepoys  for firing in 
Gun and Shell Factory, Cos­
sipore.

32 Use of ofl&cial  machinery by Shri Nath Pai
the  Kashmir  Government 
in the  forthcoming  bye- 
elections in Kashmir.

Shri B. S. Murthy

8-̂4-69

Shri Lalit Narayan 
Mishit

9-4-69

ShriY. B. Chavan

11-4-69

Shri Vidya Charan 
Shukla

17-4-69

Shri C. M. Poonacha

21-4-69

Sardar Sv ai?>n Sirgh

22-4-69

Shri P. Govinda 
Menon

H.M.

o 08

o 53 

o 14

O 25

O 35 

o 09

o 16

23-4-69

33

34

35

36

Shah of Iran’s reported  offer Shn’mati Ila Pal 
about transit routes to Europe  Chaudhuri 
through  Iran,  and  his 
criticism of Government of 
India in their dealings with 
Iran.

Reported sale in black market Shri S. Xavier 
of 13,000 bags of American 
gift wheat in Tamil Nadu.

Arrest of an Indian Embassy Shri Kameshwar 
official at Djakarta airport.  Singh

Shri Kanwar Lai 
Gupta.

Talks between India and Pa­
kistan  High Commissioners 
and the Chief Minister of 
West Bengal regarding the 
resumption of trade and Cal­
cutta meetings plea for con­
federation.

37 Reported  invitation by Indo- Shri Suraj Bhan 
nesia for a common policy 
in respect of Navy by the 
South East Asian countries.

Shri Surendra Pal 
Singh

25-4-69

Shri Annasahib P. 
Shinde

28-4-69

Shri Surendra Pal 
Singh

29-4-6Q

Shri Dinesh Singh

30-4-69

Shri Surendra Pal 
Singh

o 12

A

o 07

o 08

O  22

1-5-69
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38 Supreme  Court  decision in- Shri S.S. Kothari
validating certain sections of 
the Gold Control Aci.

39 Refusal  of  permission  to Shri Bal Raj
Mr. Banner of the Israel Trad e  Madhok.
Mission in Bombay, to parti­
cipate on behalf of his country 
in the funeral ceremony of 
late Dr. Zakir Husain.

40 Opinion of the Atiorney Gene- Shri G. P.
ral regarding distribution of  Mangalathiunadam 
advance income-tax.

Shri Morarji R. Desai

7-5-69

Shri Surendra Pal 
Singh

12-5-69

Shri Prakash Chand 
B. Sethi

13-5-69

H.M

o 18

o 13

O 01

41 R‘p3rt.?d  sinking of Kashmir Shri Jyotirmoy Bosu Shri Jaganath Rao 
Plateau. -----------------------

15-S-69

4. DIVISIONS 

Number oi Divisions held.........33

5. FINANCIAL BUSINESS

(i) Rafilway Budget

Subject Date of 
presentation

Date(s) of 
discussion

Time
taken

Railway Budget, 1969-70 .  19-2-1969 26-2-1969 ■)
27-2-1969 y General 
3-3-1969 
5.3-1969

Discussion

H M 
II 53

17-3-1969 1  Îscussion and Voting on
18-3-1969 / Demands for Grants

7 02

upplementary Demands  10-3-1969  19-3-1969  Discussion and voting on Su- 2 34
for Grants ( Railways ) pplementary Demands for
1968-69. Grants.



i6

(ii) General Budget

I 2 3 4

Bu dget (General) 1969-70 . 28-2-1969  6-3-1969 ’ 
7-3-1969
10-3-1969
11-3-1969
12-3-1969
13-3-1969
14-3-1969 ^

► General Discussion

H  M

21 28

I4--3-I969 "Discussion and votirg on  [Voted 
 ̂ Demands for Grants on without 
Account. discussion]

Discussion and voting on 
Demands for Grants

26-3-1969 " 
28-3-31969 
31-3-1969 .

Home Affairs 9 35

31-3-1969 * 
1-4-1969 .

1 Irrigation and Power 4 57

2-4-1969 "
3-4-1969

) Industrial Development, 
 ̂ Internal Trade and 
1  Company Affairs.

6 15

3-4-1969 ' 
7-4-1969 
8.4-1969 .

j- External Affairs 5 52

9-4-1969 '
1OW4-1969
11-4-1969 .

1 Food,  Agriculture, Com- 
V  munity Developmeni and 
J Cooperation.

II  II

11-4-1969 "1
14-4ri969 y SocialWelfare
15-4-1969
16-4-1969 J

7 27̂

16-4-1969
17-4-1969 ^

Foreign Trade an(i Supply. 5 14

17-4-1969 -- Education and Youth Services 4 57

18-4-1969 
21-4-1969 ,

\ Information and Broad- 
r  casting

4 35

21-4-1969
22-4-1969 .

y Defence  .  .  . 8 07

22-4-1969 "
23-4»-I969 .

1 Labour, Employment and 
f  Rehabilitation

5 39

24-4-1969 Planning Commission 5 28

25-4-1969 1 
28-4-1969 j

 ̂Steel and Heavy Engineering 3 50
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28-4-1969  Law 

Total 

Finance,

28-4-1 9 6 9  
at 6-30 P.M. 
Guillotine

L

upplementary Demands for 
Grants (General), 1968-69

Saeifess Demands for Grants 
(General), Iĵ6-67

10-3-1̂9  19-3-1969 Discussion and voting on
Supplementary Demands 
for Grants

19-3-1969[Earlier'
session
20-12-68]

Discussion and voting on 
Excess Demands for 
Grants

H. M. 

I 48

106 23

Health and Family Planning 
and Works,  Housing 
and Urban Development

Petroleum and Chemicals 
and Mines and Metals

Shipping and Transport 

Tourism and Civil Aviation 

Atomic Energy 

Communications 

Parliamentary Affairs 

Lok Sabha  .  ,

Rajya Sabha .

Secretariat of the Vice - 
President

I 08

o 56

6. LEAVE OF ABSENCE

S. Name of Member Period for which leave Date when
No. granted leave

granted

I 2 3 4

Shri Erasmo de Sequeira 
Shrimati Vijaya Raje 
ShriV.Y. Tamaskar. . 

(4) Shri Abdul Ghani Dar

(1)
(2)
(3)

i(5) Maulana Ishaq Sambhali
(6) Shri Mohanmied Yusuf
(7) Shri Ram SewakYadav

11-11-1968 to 20-12-1968 
11-11-1968 to 20-12-1968 
11-11-1968 to 20̂12-1968 
19-2-1969 to 14-3-19169 
19-2-1969 to 15-̂1969 
19-0-1969 to ii->3-i969 
17-2-1969 to 16-4-1969

21-3-69-



I8

(8> Maharani Vijayamala Raiaram Chhai tapat i Bhon-

(9) Shri Mahadevappa Rampure
(10) ShriPilooMody
(11) Shfi Pashabhai Patel

(I'z) Shri Kamalnayan Bajaj 
. (13) Shri Mahadevappa Rampure
(14) Shri Viren Shah  .
(15) ShriV. Y.Tamaskar  .
(16) Shri C. K. Bhattacharyya 
C17) Shrimati Sucheta Kripidluii 
C18) Shri N. Dandeker
(19) ShriR.K.Birla.............................................
(20) H. H. Maharaja Brijendra Singh of Bharatpur
(21) Shri S. R. Rane

17-2-1969 to 18-3-1969
19-2-1969 to 1-4- 1969
25-2-1969 to 28-3-1969 

to 22-3-1969

17-3-1969 to 14-5-1969
2-4-1969 to 16-5-1969
24.3-1969 to 14-̂4-1969
17-2-1969 to 16-4-1969 
28-3-1969 to 16-5-1969
18-̂4-1969 to 16-5-1969 
15-4-1969 to i6-5-i9i69 
28-4-1969 to 16-5-1969 
22-4-1969 to 16-5-1969
17-4-1969 to 16-5-19̂

21-3-1969

► 14-5-1969

7. MOTIONS 

(t) Motion of Môconfidence in the Council of Ministers,

Name of Member who moved the motion Date on 
which leave 
granted

Dates of 
discussion

Time
taken

Remarks

Shri P. Ramamurti 18-2-1969
H. M.

18-2-1969"! 10.06
19-2-1969 >
20-2-1969 J

Negatived.

A



19

i

I
I

<

I

I
E

U

I

c«
B
3
3
X

US
</i

 ̂- vm

vg'
4 vvv
T  00 «̂N

l« ̂
« S’ .fcj

li 2
e
C/DXi

(Z>

O®  -Sc

gsj  fi

II ?l

rc

llj

1 i1§
g

1 1

aco o

S
>TM

0

1
(§oo 

o M  O M
s  s



20

(iv) Motions under Rule 388 for suspension of rules

SI.
No,

Brief Subject Member Date on  Time 
which  taken 
Motion 
moved

Remarks

T Suspension of clause (c) of Rule 
no in its application to the 
motion for withdrawal of the 
Constitution  (Twenty-second 
Amendment) Bill, 1968, as re­
ported by the Joint Committee 
in so far as that clause required 
inclusion of additional provi­
sions in the Bill to replace the 
said Constitution (Twenty-se- 
cond Amendment) Bill, 1968.

 ̂Suspension of Rule 338 in its 
application to the motion for 
leave to introduce the Constitu­
tion (Twenty-Second Amend­
ment) Bill, 1969.

3 Suspension of Rule 338 in its ap­
plication to the motion for tak­
ing into consideration of the 
Constitution  (Twenty-second 
Amendment) Bill 1969.

4 Suspension of Rule 75 (2) (a) in so
far as it required the moving of 
the amendment that the Enlar­
gement of the Appellate (Cri­
minal) Jurisdiction of the Sup­
reme Co\irt Bill, 1968 by Shri 
Anand Narain Mulla be referred 
to a Select Committee at an 
earlier stage.

Shri Y. B. Chavan  2* 4* 69

H.M.

0-55 Adapted.

Shri Y.B. Chavan  io*4-69  0-22 Adopted.

Shri Y.B. Chavan

Chaudhuri Randhir 
Singh

15*4*69  0-03 Adopted,

i8*4*69  0-03 Adopted,

8. OATH OR AFFIRMATION

SL
No.

Name Constituency State Language of oath/ 
afEirmation

Date

I Shri K. Kamaraj Nagercoil Tamil
Nadu

English (affirmation) 17-2-69

2 Shri Janeshwar Misra Phulpur U. P. Hindi(affirmation) 17-2-69

3 Shri Jai Singh Hoshiarpur Punjab Hindi (affirmation) 17-2-69

4 Shri S. K. Patil Gujaiat English (oath) 14-5-6 9

5 Shri V. K. Krishna Menon Midnapore West
Bengal

English (affirmation) 15-5.69

.6 Shri S.N. Miara Kannauj U.P. English (oath) 16-5-69



9. OBITUARY REFERENCES

21

SI.  Name and particulars of Membership Date of  Date on which  Time  Remarks 
No. death  reference made  taken

1 ShriCN.Annadurai, ex-member of the 3-2-69  17-2-691
Fourth Lok Sabha. I

2  Shri S. Ramaswamy Naidu, Member 9-1-69  17-2-69
of the provisional Parliament. |

3  Shri Manikya Lai Varma, Member 24-1-69  17-2-69 J
of the CDnsticuent Assembly of India 
Provisional Parliament, First, Second 
and Third Lok Sabha.

4 Shri Beli Ram Das, Member of the  14-1- 69  18-2-69
First Lok Sabha.

5 Shri Ganpat Sahai, sitting Member of S-3-69  10-3-69
Lok Sabha.

<6 Shri Sachindra Nath Maiti, sitting  9-3-69  10-3-69
Member of Lok Sabha.

7  Shri H. P. Mody, Member of the Central 9-3-69  10-3-69  j
Lagislative Assembly and the Cons­
tituent Assembly of India.

8 Shri N. R. Ghosh, Member of the
Second and Third Lok Sabha.

9 Dr. Zakir Husain, President of India.

12-3-69  12-3-69

3-5-69 5-5-69

H.M.

0-56

CO P*of. Krishna Chandra, Member of the 30-4-69  7-5-69
First and Second Lok Sabha.

0-03

0-30

0-06

0-46  Condolence 
Resolu­
tion passed 
and H««se 
adjour­
ned.

o-oi

10. PAPERS LAID ON THE TABLE

(i) By Government

(11) By Private Members

847

II. PERSONAL EXPLANATIONS UNDER RULE 357

S. No. BriefSubject Name of Member Date Time
who made the personal taken

explanation.

I Point sought to be raised by Shri Samar Guha  Shri Samar Guha 5'3*69 
on the 3rd March, 19̂ about Calling att­
ention regarding recall of Go vcrnor of West 
Bengal.

H. M.

0-02



2̂

Certain statementrclatixig to Shrimati Sharda ShrimatiSharda  24-3* 69
Mukerjee made by Shri S. M. Banerjee in  Mukerjee.
the House on the 20th Maicĥ 1969.

Certain remarics made by Shri Kanwar Lai Shri Kanwar Lai  8* 5*69
Gupta in the House on the 22nd April, 1969  Gupta,
during the proceedings on Calling Attention.

o*oz

0Q2

12. PETITIONS

Presented by Members  .

13. PRESIDENT'S ADDRESS

Date of 
Address

Dates of discussion Motion of Thanks Time taken 
adopted on

President’s Mes­
sage reported on

H. M 

15-3017*2*69 20* 2-69 
21*2*69 
24*2*69 
25*2*69 
26*2*69

26-2-69 27*2*69

14. PRIVILEGE MATTERS

SI, ■ 
No.

Brief Subject Name of 
Member 
who raised 
the matter

Date on Decision of  the 
which  House 
matters 
brought 
before the 
House.

Time
taken..

I 2 3 4 5 6

(i)  Alleged reflections on certain ShriK.  3-3-69
members by ‘̂Maharashtra  Ananda  25-3-69
Times” for their  speeches  Nambiar 
in the House.

H. M.
On 25-3-69 the Spea- 0*55 
kerread out in the  0 03 
House the expla­
nation received from 
the Editor, “Maha- 
rashtraTimes.” The 
House  decided to 
drop the matter 
and directed  the 
Editor of the news­
paper to publish 
the factual position.
The “Maharash­
tra Times” publish­
ed  necessary
clarification in its 
issue dated 31-3-69.
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(2)  Alleged false evidence tendered Shri Madhu
before the Public Accounts Limaye. 
Committee by Shri N. N.
Wanchoo, former Secretar>%
Department of Iron and Steel 
and Shri S. C. Mukherjee, 
the then Deputy Iron and 
Steel Controller.

(3)  Alleged derogatory comments Shri P.
by the “Organiser” on  the Venkata-
speech of a member in the subbaiah.
House.

"̂4) Allegei reflections on a member Shri Samar 
by the “Basumati” for his  Guha. 
speech in the House.

6-3.69  The  matter  was 
referred  to the 
Conunittee of Privi­
leges on 6-3-69 on 
a motion moved by 
Shri Madhu Limaye.

18-3-69 On  22-3-69  the
22-3-69  Speaker read out in 

the House a letter 
of regret received 
from the Editor of 
the “Organiser 
The House decided 
to drop the matter.

21-3-69 On 9-4-69 the Spea-
9-4-69  ker read out in the 

House the explana­
tion received from 
the Editor, “Basu- 
mati*\ The House 
decided to  drop 
the  matter and 
directed the Editor 
of the newspaper to 
publish the factual 
position.  The 
“Basumati” publish­
ed necessary clari­
fication in its issue 
dated 13-4-69-

H. M. 

0-14

0.03

o-oi-

0*0 5-
o-oi

(5) Reported statement by the Chief Shri Madhu 
Minister of Andhra Pradesh  Limaye. 
(Shri Brahmananda Reddy) 
that appointment of a Parlia­
mentary Conunittee to study 
the situation in  Telengana 
would amount to interference 
in the affairs of the State.

7-4-69 Motion for reference 2-12: 
of the matter  to 
Committee of Pri­
vileges was negatived 
by the House.

(6)Throwing of  pamphlets by  Shri K.  9-4-69
(1) Sim Rambir Singh  and Raghura-
(2) Shri Dhirendra Kumar  maiah.
Sharma from the Visitors*
Gallery on the Floor of the
House.

The two  offenders 
were commined to 
prison on 9-4-69 till 
7 p.m. on 10-4-69 
on a motion moved 
by Shri K. Raghu- 
ramaiah  and
adopted  by the 
House.

0-34̂.

(7) Reflections on a Parliamentary  Shri George  11-4-69
Committee in an ardcle pub-  Fernandes,  16-4-69
lished in the “Financial Ex­
press ”, Bombay, dated 1-4-69.

The matter  was
referred to  the
Committee  of
Privileges on 16-4-69 
on a motion moved 
by Shri George Fer­
nandes.

0-05
0*10



15. QUESTIONSj ^

(0 Starred\

r'ffl  Number of Questions put down in question lists: .  .  ,  .  1768

Number of Questions orally answered : ....................................  290

(it) Unstarred

Number of questions put down in question lists and written  r.:  ns
Jurnished............................................................................................. 10,033

(tit) Short Notice

Number of quest ions put down in question lists:  •  . 28

Number of questions orally answered: •  ,  .  . 28

24
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i8.  STATEMENTS BY MINISTERS 

(*■> Suo Moto Statements madellaid under  Rules 372.

"  30

Serial Subjcct 
No.
I 2

Name of Minister 

3

Date

4

Time
Taken
5

H.M.

I Government business for the week com­
mencing the 24th February. 1969.

Shri K. Raghura- 
maiah

21-2-69 0-03

•2 Strike by U.P. Degree College Teachers •Dr, V.K.R.V. Rao 26-2-69

3 Government  business for the week com- 
mendng the 3rd March, 1969.

Shri K. Raghura- 
maiah

27-2-69 0.03

4 Address by the Governor of West Bengal 
to both Houses of the State Legislature 
assembled together on the 6th March,
1969.

Shri Y. B. Chavan 6-3-69 0-0̂

5 Government business for the week com­
mencing the loth March, 1969

Shri K. Raghura- 
maiah

7-3-69 -•

6 Reported seizure of counterfeit two rupee 
currency notes on the 6th March, 1969, 
at Pugalur near Coimbatore.

Shri Moraqi R. Desai 20-3-69 O-OI

7 Decision taken by Government in regard 
to the Central Government employees 
who  participated on the strike of  the 
19th September, 1968.

Shri Vidva Charan 
Shukla '

13-3-69 0-05

8 Government business for the week commen­
cing the 17th March, 1969

Shri K. Raghura- 
maiah

14-3-69 0-03

9 Rescue of 4 loaders in Ratibati Colliery Shri Bhagwat Jha 
Azad.

20-3-69 0-0 r

10 Government business for the week  com­
mencing the 24th March, 1969.

Shri K.  Raghura- 
maiah

22-J-69 0-05

II Feasibility of Second oil refinery in AssamL Dr. Triguna Sen 24-3-69 0-05

12Postponement of the discussion and voting 
on the Demands for Grants in  respect 
of the Ministry of Industrial Develop­
ment, Internal Trade and  Company 
Affairs.

Shri K. Raghura-
miiah

31-3-69 0-04

•13 Further development in Nagaland Sardar Swaran Singh 1-4-69

14 Prime Minister’s visit to Burma Shrimati Indira Gandhi 3-4-69 0-08:

15 Strike by House Surgeons and other doctors 
and nurses of the Irwin Hospital, New 
Delhi.

Shri K.K. Shah 3-4-69 0-03

16Strike by doctors in Delhi hospitals Shri K.K. Shah 10-4-69 0-01

17 Government business for the week com­
mencing the 14th April, 1969

Shri K. Raghura- 
maiah

11-4-69 0-02

•Statements were laid on the Table.
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4__

I 2 3 4 5

H. M

18 Tclengana Shrimati Indira 
Gandhi

iT-4-69 0-07

19 Strike in West Bengal on the loth  April,
1969. \

Shri Y.B. Chavan 11-4-69 0.14

•20 Certain decisions taken by the Government 
relating to the cement industry

Shri Fakhruddin AH 
Ahmed

14-4-69

21 Pricc policy  for rabi cereals for 1969-70 
marketing season.

Shri Jagiivan Ram 15-4-69 0-04

22 Accident to Indian Airlines Fokker Friend­
ship aircraft on the 21st April, 1969 
near  Khulna (East Pakistan).

Dr. Karan Singh 22-4-69 0-05

23 Government business for the week com­
mencing the 28th April, 1969.

Shri K. Raghura- 
maiah

25-4-69 0-07

24 Temporary  Central Government emplo­
yees who participated in the strike of 
September  19̂ 1968.

Shri Vidya Charan 
Shukla

30-4-69 O-OI

25 Government business for the week com­
mencing the 5th May, 1969.

Shri K. Raghura-
maiah

1-5-69 0-05

26 Government business for the week com­
mencing the 12th Ma>', 1969.

Shri K. Raghura- 
maiab

9.5-69 0-02

27 Narmada Water dispute Dr. K.L. Rao 12-5-69 0-02

28 Collision between train No. 356  Down Dr. Ram Subhag Singh 13-5-69 0-03
Bareilly-Agra  Passenger and a bus at a 
manned level crossig gate between Ali­
garh and  Harduagani  stations of the 
Northern Railway on the 12th  May,
1969.

29 Price of the Sugarcane for the crushing year Shri Annasahib  i3*5-̂9 0-03
1969-70. P. Shinde

30  Report of the Intelligence Bureau on the Shri Y. B. Chavan  i3“5'̂9
use of foreign  m̂ney in last General 
Elections and for other purposes.

31 Demonstration by  the All India Youth Shri Y.B. Chavan 15-5-69 0-02
Federation and the All India Students’
Federation on the 15th May, 1969, at 
New* Delhi.

0-0232  Government's reaction to some of the re-  Shri K. Raghura- 16-5-69
conmiendations of the Joint Committee  maiah 
on Salarĵ Allowances and other amenities 
of Members of Paia i.̂jn;.

13 Demonstration by the All India  Youth Shri Vidya Charan 16-5-69 0-40
Federation and the All India  Students’  Shukla
Federation on the 15th Maŷ, 1969̂ at
New Delhi.

•Statements were laid on the Table.
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(b) Statements under Direction 115

SI.
No.

Brief Subject  Name of Member Minister who replied 
who raised the matter

Date Time
taken

I Non-Official enquiry Shri R. K. Amin  Shri Y. B. Chavan 
into the incidents 
at  Indraprasths 
Bhavan.  New 
Delhi,

14-3-69
H. M.
0-05

2 Allegation that Kera- Shri E. K.Nayanar Shri  P. Govinda 
la Government was Menon 
misiising the funds 
meant for  Hari- 
jan Welfare.

21-3-69 0-09

3 Removal of control Shri Madhu Limaye ♦Shri Bali Ram Bhagat 
on prices of B.
Twill.

2-4-69 0-05

4 Tamil Niiu Go-  Shri R. Umanath  Shri Satya Narain J 
vemment’s protest Sinha 
against the change 
in  A. I. R. News 
Bulletins’ timings

3-4-69
. ss

0-06

5 Association of Minis- Shri Hukam Chand ShriParimal Ghosh 
ter of State for  Kachwai 
Railways with cer­
tain concerns.

18-4-6:; c-08

(c) Correcting information under Direction  16

51.
Xo.

Brief Subject Name of Minister Date Time
taken

I 2 3 4 5

H. M.

I Correcting certain information given by Shri Y. B. Chavan 
the  Minister of Home Affairs in the 
House on the 25th  February,  1969 
in answer to a question on Calling At­
tention  Statement  regarding appre­
hension of Pro-Pakistani elements  in 
Srinagar.

3.3-69 0-06

-.2Correcting the answers given on the 7th Shri Vidya Charan 
March,  1969 to  supplementaries on  Shukla 
Starred  Question No. 335 regarding 
Delhi  Municipal Corporation’s dues 
outstanding against the Centre.

11-4-69 0-03

3 Alleged misuse of a part of the funds of Shri P.Govinda 
the Tirupati Temple by one of  the  Menon 
Directors of its Trust arising out of a 
supplementary to Starred question No.
1384 dated the 29th  April, 1969- • •

13-5-69 0-0

♦Statement was laid on the Table.
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I 2 3 4 5

4 Clarifying certain points in the statement 
made by the Minister of State for Petrc- 
leum and Chemicals and Mines and Me­
tals in the course of his reply to the Half- 
an-Hour discussion on the 23rd April, 
1969 regardii g Fertilizers and Chemi­
cals Travancore Limitec".

Shri D. R. Chavan 14-5-69 O-OI

•5 Correcting the answer given 0̂ the 21st 
April, 1969 to suppkmertaries on Tta- 
rrc-1  Question No. 1205 regaraing 
production  of non-ferrous  metals.

Shri D. R. Chavan 16-5-69 0-02

19. STATEMENT SHOWING TIME TAKEN ON VARIOUS 
KINDS OF BUSINESS

Bu nr̂ss 

I

Time
taken

2

Percentage 
to the 
total 
time 
3

H. M.

BILLS

(а) Government Bills
(б) Private Member’s Bills

BUDGET—

•
60
13

46
49

15*2
3-5

(a) Railway Budget
(b) General Budlget .  •  •

21
108

29
28

5-4
27-2

CALLING ATTENTION NOTICES (Rule 197) . 12 23 31

DISCUSSIONS—
(a) Half-*an-Hour Discussions (Rules 55)
(b) Short Duration Discussions (Rule 193)

. 14

7
36
04 U

MOTIONS—

(a) Motions for modification of Rules/Reg:ulatiQn8 I 00 0-2

(b) Motions (Rules 191 & 342) . 18 26 4*6

(c)  Motion of No-confidence in the Council of Ministers (Rulei98) 10 c6 2*5

PRESIDENT’S ADDRESS 15 30 3*9

QUESTIONS...................................................... 66 17 i6-6

•Statement was laid on the Table.



H.M.
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I 2 3 4

RESOLUTIONS
H. M.

(a) Government Resolution 0 46 0*2

(b) Statutory Resolutions  .  ,  , *

(c) Private Members* Resolutions . . . . 13 3 3-4

STATEMENTS (Rules 357, 372 and 377 and Directions 16 and 1̂5) 5 05 1-3

OTHER MATTERS, such as Papers laid on the Table, (Juesiions of 
privilege, O .>iaiary Refere nc * ̂, etc.

29 40 7-4

Total 399 02 IOO(

♦Joint discussion took place on (i) motion for consideration of the Customs (Amencment) 
Bill, 1969 and Statutory Resolution re : disapproval of the Customs (Amentment)  Ordina­
nce 1969  (2) motion for consideration of the Payment of Bonus (Amendement) Bill
1969̂ as passed by Rajya Sabha and Statutory Resolution re : disapproval of the Payment of 
Bonus (Amendment) Ordinance, 1969 and(3) motion for consideration of the Public Wakfs 
(Extension of Limitation) Amendment Bill 19̂ as passed by Rajya Sabha and Statutory reso­
lution redisapproved of the Public Wakfs (Extention of Limita\ion) Amendment Ordinance,. 
1968 which lasted for 3 hrs. & 48 mts ;2 hrs. & 06 mts . and, i hr. & 29 mits respectiyely 
Tijjae taken on joint discussicai on these items has been shown under Government Bills

GMGIPND—LS 11—1113 (E) LS—4-8-6̂ 700.


